NOTITICATTION

~~ner 1L &Aﬂlni tration Uepartmenf
achivalaya, ﬂmpdqdad-1b,
hated: the Ayt January,1953.

0. )7C=1562/42705,11L.D. In evercise of the “owers conferrrd
%v sunh-Seetion (1) of Section 5 and sub-Section (1) of Section
e (ujarat of the (ujarat ipnisters Salaries and Allowances Act, 1960
Hnisters (Tuj.fl of 1960) the tovernment of tajaratb hereby ma es bLhe

Aal

snlaries and] following rules, nanelyi-

4] lowances ' :

ret, 19060 1. 3hort title and Cormmencenont - (1) These rules may bhe codled
the jarat ulnLvLﬂr. and Oepufv inisters moinfenance and
Jepaire of Conveyance fules, 19 162,

2% They shall be deemcd. to have come into force on the €< O

of May, 1960.

o Maintenance. and_ Nenalrs ol Conveyance,

(1) The State 30““?“% .l shall bear the expenditure on the

]

Y mal nte snce {(ipcluding servicing) and repairs of the mohor cars
. or other conveyance DPOV1uﬁﬁ for the use of a “inister or Der u+
i 'ilnluter other than oymenditure on qacoxnf of solary and
g liowencs any) of the chanffeur and petrol charses,

: 2 1 The servicing and rept R s e el s hne State Jovernmoent is
1 ahie nn&er guh=rule (1) shall he corvicd outbt i the Govermacnt
Tranaport Jervice Worlk 510PS.

{43 When-on account of the vinister or Denuty
Lour on pDuhlic business, suen servicing or IS
to be done at a place where there 1s no ovVen
iervice vlorkshop, the servielng g AR T n“lr"
pe carried out at any other worksion and. e iw"nrwmﬁ tu ‘@ on
account shall be Pﬂ“nVﬁrﬁwLn hy the rRde e o1 o inister
as the case may he, froa the State Goverrnment,
By order and in the name of the Lovaraor of Tujarat,
i Taa Pl
% Chinf .";QCI‘QL'JT‘? L6 _',—n a7 1ent.
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do.u N AEG2 M2
(U(T31 %Amln“ﬂ*v1tion Departrent,
Tachivalaya, ihmcx"’qd-15,

Dated the Shti Jonuary, 19
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tne Secretary te the Governor of dujarat
the private Gocr L“r” o -the Shilef 44
the Personal “ecretaries to Ministers,
the Personal As¢

o o
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’: anta of the Deputy tin.sters
~pnment Transport Service, “hoedabad,
"ﬁﬂnm:“? ‘eantral Press, meldrbad
jarati v with a ragnest
h@aorr ip the ‘mjarat Goverrmer
fith 20 conics of the Ho?l"i:wiiu;,
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a1l Departmonte of ke Ceerctariatb,



